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Petition(s) for Special Leave to Appeal (Crl.) No. 3254/2004

(From the judgenent and order dated 07/01/2004 in CRR 2130/02

of The Hl GH COURT OF CALCUTTA)

NETAI DUTTA Petitioner (s)

VERSUS

STATE OF WEST BENGAL Respondent (s)

( Wth Appln(s). for exenption fromfiling O T. and ex-Parte stay )

Date : 09/08/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. G BALAKRI SHNAN
HON BLE DR. JUSTI CE AR LAKSHVANAN

For Petitioner (s)M.Kirit Rawal, Sr. Adv.
Ms. Radha Rangaswany, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER
I ssue notice. Meanwhile, there will be stay of further proceedings.
[ G V. Ramana |

Court Master

[ Veera Vernma ]
Court Master



